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would like to bring to the notice of this
House and the Government the problem
of polluction in Delhi and other cities.
The World Health Organisation Report
states that about 23 cities in India were
highly pelluted cities. Pollution is giving
rise to increased instances of chest dis-
cases and other diseases. The incidence
of chest disease in Dclhi in much more
when compared to other cities in the
country. We also have water-borne dis-
eases. All this is affecting the health of
the people, especially the poorer sections
of our society. They have to incur a huge
medical expense. So, this is a very serious
matter. There is an argument that the
present law is not practical. If we were to
implement the provisions of the present
law, development would not be possible.
If the law is deficient, let us amend it.
We require unpolluted air and clean wa-

ter. There were complaints about the
mechanism for implementing these laws.

Let us revamp the entire mechanism. The
Government should educate the people.
It should take steps to protect the envi-
ronment from pollution.

Thank you.

Non-getting of Residential Accommodation
in Bangalore by the widow of an Ex-
president of India
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¥ Ta Gau & grtswa K@ ¥1 The Minister
will take care of it. He will see to it that
the widows of former Presidents of India
get accommmodation. If we have provided
for all the widows of other Presidents of
India, why not for Shri Neclam Sanjeeva
Ready’'s wife? She should not be sub-
jected to inconvenience.

Plight of Bidi workers of U.P., Bihar and
West Bengal
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